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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I.A Nos. 3-4 in Civil Appeal No.3756-3757/1998

THE ORI ENTAL | NSURANCE CO. LTD. Appel I ant (s)
VERSUS
T. S. SASTRY Respondent (s)
( Appln(s). for early hearing )
( Wth Ofice Report )

Date : 01/10/2002 1his Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE V. N. KHARE
HON BLE MR JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTICE S.B. SI NHA
For Appellant (s) M. lrshad Ahnad, Adv.
For Respondent (s) M. R Santhana Krishnan, Adv.
M. D. Mahesh Babu, Adv.
UPON hearing counsel the Court nade the foll ow ng
ORDER
........ L......l.......T.......T.......T.......T.......T.......J
SP2
No order.
SP1
(Neel am Kawat r a) (S. Krishnan)
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